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Grauts to Birla Institute of Technology
. Mesra (Ranchi) for under graduate

course in Pharmaceutical Sciences

3786. SHRI RAMAVATAR SHAS-
TRI; Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be
pleased to state:

(a) whether it is a fact that the
Government of India and the Univer-
sity Grants Commission have been
sanctioning grants to the Birla Ins-
titute of Technology, Mesra (Ranchi)
for under graduate course in Pharma-
ceuttica] Sciences which was started
without the permission of the Ranchi
University, UGC and AICTE;

(b) if so, the reasons therefor; and

(¢) the details of grants made so
far to the Institule, yeag-wise?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI!
S. B. CHAVAN): (a) The Birla Ins-
titute of Technology, Mesra (Ranchi)
started an under graduate course in
Pharmacy with the approval of the
Chancellor, Ranchi University. The
course was approved by the Al] India
Council for Technical Education also
in 1974. Bu! neither the Central Gov-
ernment nror the University Grants
Commission have given any grant to
the institute for the purpose.

{b) and (¢). Do not arise.

Procurement by states gn support
prices

3787. SHRT R. Y. GHORPADE: Will
the Minister of AGRICULTURE be
pleased to state.

(a) whether support price for diffe-
rent ggricultural commodities is fixed
in order that Government may pr-
chase the commodities from  farmers
if the price falls below the market
Price; and

(b) how many States gave support
price to farmers during the last three
years and which States did fiot give

support price gnd purchase the com- °

modities from farmers when the price
went below the supporfBrice?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (SHRI
R. V. SWAMINATHAN): (a) Yes,
Sir. '

(b) A list of States/UTs. which
procured wheat/paddy/codrsegrains
under price support operations dur-
ing the last three years is given be-
low: :
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. Andhra Pradesh.
. Assam.

. Biher.

. Gujarat. =
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. Haryana.

. Himachal Pradesh
Jammu & Kashmir.
. Madhya Pradesh.

. Maharashtra.
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. Manipur.
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. Punjab.
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. Rajasthan.

. Tamil Nadu.

. Tripura,

. Uttar Pradesh.

. West Bengal.

. A & N Islands.

. Arunachal Pradesh.
. Chandigarh.

. Delh1

. Goa, Daman & Diu.
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22. Pondicherry.

As regards cotton the market sup-
port is being provided mainly by the
Cotton Corporation of India. Maha-
rashtra State Cooperalive - Marketing
federation ig also purchasing the en-
tire production of cotton in the State
at guaranteed prices undeér the Mono-
poly Procurement Scheme. In Gujarat
and some other States cooperative
marketing federations or societies are
also undertaking purchases of cotton.
As regards jufe the marketing support
is mainly provided by the Jute Cor-
poration of India (JCI). For Soya-
bean, onions and pulses, marketing
support facilities are being provided
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by Netional Agricultural Cooperative
Marketing Federation (NAFED). In
the case of enions State Government
©of Maharashtra is also arranging mar-
keting/support operations.
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Water management as a concurrent
subject

3790. SHRI K. MALLANNA.

SHR1 CHHITTUBHAI
GAMIT:

SHRI KESHORAO PARDHI:

Will the Minister of IRRIGATION
be pleased to state:

(a) whether he has favourei mak-
ing the development and utilisafion of
the country’s river wealth and water
management a concurrent subject in
the Constitution;

(b) if so, the details regarding the
policy of (Government in this regard;

(¢) if so, whether the State Gov-
ernments have been consulted in this
cennection;

(d) if so, whether any State Gov-
ernment has expressed its diSagree-
ment; and

(e) if so, the nameg of the States
together with reasons for disagree-
ment?

THE MINISTER OF‘STATE IN THE
MINISTRY OF IRRIGATION (SHRI
Z. R. ANSARI): (a) and (b). 'The
question of bringing water in the
Concurrent list of the Constitution is
under examination.

(¢) to (¢). Do not grise:





